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THE GAUHATI HIGH COURT AT UWAHATI
(HIGH COURT OF ASSAM, NAGALAND, IYIZOR,qI4 AND ARU NACHAL PRADESH)

No.HC.uI-150 I 2OO7 I 3698 I A

Smti Jayashree Bora,

Jt. Registrar (Vigilance),

Gauhati High Court,

Guwahati,

Smti Audri BhattacharYYa,

Judge, Designated Court,

Assam, Guwahati.

l 
'l''Dated Guwahati, the ZO APtil,2024.

Station leave Permission.

Your letter No. IDC/ dhd.02.04.2024.

Madam,

with reference to the above, I am directed to inform you that your prayer for

station leave permission, from the evening of t2.o4.2024 till 17.o4.2o24, has been

granted.Fufther,theDistrictandsessionsJudge,Kamrup(M),Guwahati,andlnhisabsence,
ihe ne>t senior most Judicial Officer available at the station will remain in charge of your Coutt

and Office during Your absence.

Yours faithfullY,

cLL
]T. RE ISTRAR ruIGII.ANCE)

mo No.H I-150 7 699- A d 20- a 4-?ea^
Copy to:

The Dlstrlct and Sessions Judge, Kamrup(lvl), Guwahati.

The Project Manager, Gauhati High Court.
,"\.\-
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